322 Re. Demand for Discussion |[RAJYA SABHA] on Phone Tapping

Status of implementation of recommendations contained in the One Hundred
and Ninety-Fourth Report of the Department-related Parliamentary Standing
Committee on Transport, Tourism and Culture
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MOTION FOR ELECTION TO THE ADVISORY COUNCIL OF THE DELHI
DEVELOPMENT AUTHORITY

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU):
Sir, I move the following Motion:-

“That in pursuance of clause (h) of sub-section (2) read with sub-section (4) of
Section 5 of the Delhi Development Act, 1957 (61 of 1957), this House do proceed
to elect in such manner as the Chairman may direct, one Member from amongst
the Members of this House to be a member of the Advisory Council of the Delhi
Development Authority.”

The question was put and the Motion was adopted.

RE. DEMAND FOR DISCUSSION ON PHONE TAPPING OF THE M.Ps—Contd.
MR. DEPUTY CHAIRMAN: Now, Mr. Tiwari, what is your point of order?

SHRI PRAMOD TIWARI: Sir, it is very simple. This is the collective responsibility
of the Council of Ministers towards the House. W&+ & Ufef #iaRve &1 arffed fSmer
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